Office of Thej_x@ﬂutive Engineer

Construction Divistion, P.W.D Meerut.
E-mail- cdpwdmeerut@gmail.com

Ref.NO. gL/ 7CourtCase/NGT Date /8 [ & (2024

To,
The Registrar General,
Hon'ble, National Green Tribunal,
Principal Bench,
Faridkot House, Copernicus Marg,
New Delhi-110001.

Sub: Submission of Report On Behalf of The Principal Secretary, Public Work
Department State Of U.P, In Pursuance to The Order Dated 13.03.2024 Passed By
The Hon'ble National Green Tribunal, New Delhi In Original Application No. 238
0f 2024, Suo Moto on the basis of news item tittle “UP gives permission to fell
112000 trees for road along Upper Ganga Canal”, appearing in ‘Hindustan
Times’ Dated 01.02.2024

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
13.03.2024 passed by the Hon'ble National Green Tribunal, New Delhi In Original Application
No. 238 Of 2024, the Report On behalf of The Principal Secretary, Public Work Department
State Of U.P is being filed and enclosed herewith. It is requested that compliance report may be
placed before The Hon'ble Tribunal for kind consideration.

Enclosures: As above

(Sanjay Singh)
Executive Engineer,
opstruction Divistiogy P.W.D
Meerut.

Ref. NO. /Court Case/NGT Date / /2024

Copy to:- Sh. Ankit Verma, Standing Council State of U.P Hon'ble, National Green Tribunal
Principal Bench, Faridkot House, Copernicus Marg, New Delhi-110001.

Executive Engineer,
Construction Divistion, P.W.D
Meerut.

15|D/DeefRajfcourt
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VAKALATNAMA
{s.c.R. order v, Rule 18)
[N THE SUPREME COURT OF INDIA
Appellate/Original Jurisdiction

Suit/Appeal MNo. of

Petition/Reference Plainuff
Appellant

Between Petitioner

and Defendant
Respondent

Opposite party
VAKALATHAMA

1 {wejthe State of Uttar Pradesh through the Remembrancer to the Govermment, Uttar Pradesh,
Lucknow Plaintiffs/Appellants/Petitioners/Defendants /Respondents/Opposite Party in the above
Suit/Appeal/Petition/Reference do hereby appoint and retain. shri _ ANKIT VERMA
X SR Advocate[s] of the Supreme Court to act and appear for me/us in the above
suit/Appeal/Petition/Reference and on my/our behalf to conduct and prosecute [or defend] the
same and all Proceedings that may be taken in respect of any Application connected with the same
or any decree or order Passed therein, including Proceedings in taxation and application for
Review, to file and obtain return of documents, and to deposit and receive money in my/our behalf
in the said suit/Appeal/petition/Reference and in applications for Review, and to represent me/us
and to take all necessary steps on my/our behalf in the above matter. 1/we agree to ratify all acts
done by the aforesaid Advocate [s] in pursuance of this authority.

Dated thes the day of

Digitally Signed by
Pushpender Singh
LRatatedEnSdne@ A6 R irns O
Reason: hppiodet

Plaintiff[s] f/Appellant[s]Petitioner[s] /Defendant[s] /Respondent[s] /Opposite Party.

Accepted

Signedu s
Advocate

The address for service 0Of Sai0 AQVOCATE 15 STT .o sssssmmses sassssssssssssssns sssssss smssessmssrereeesesrersseres ss sesssonss

L L L T e e e R e T LT T E T T P T TTT T PP Er e
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{To be filled by the concerned Deputy Conservator of Forest)

1. Location of the project/Scheme ! Uttar Pradesh

(i)
(iii)

fiv)
(v

| 2. Legal status of forest land proposed for diversion

(i)  State / Union Territory : Uttar Pradesh

Forestry Division Ghaziabad

Category of the Proposal: Road

District : Muzaffarnagar,Meerut,Ghaziabad

Forest Diviston : Social Forestry Division Muzaffarnagar,

state Serial No. of proposal : UP-0129/2011

Area of forest land propesed for diversion (in ha.) : 222.98

Social Forestry Division Meerut, Social

|| B Ho.  Division Forest Land(ha.) egal Status
| 1 Social Forestry Division Ghaziabad 4.7 Protected Forest
i 2 Social Forestry Division Meerut 84.6 Protected Forest
I. 3 Social Forestry Division Muzaffarnagar | 113.68 Protected Forest
| fTotal 222.98
i Division 1. : Social Forestry Division Ghaziabad

3. District wise area to be diverted in the division
1[5, No. District Area(ha.)

1 Ghaziabad 24.7

Total 14,7

. |4. Details of Yegetation available in the forest land proposed for diversion
(i} * Density of vegetation

| 5. Ne. eafin ha.) ensity Eco-Class
: 1 4.7 0.8 Eco 3
;. | |[Total. 24.7

s-wise local/scientific names and girth-wise enumeration of trees at FRL

{ii) Specie

3 t0- (31- (61- (91- (121-

Ho. Scientific Name b 30)em. [60)cm,  [90)cm. 120)cm.  [150)cm. (>150)cm.
1 Acacia Catechu khair 1] 14 0 0 1] 0
72 | Butea Monosperma Dhaak 0 Fi 1] 1 0
3 | Prosophis Juliflora | Prosophis 0 409 53 18 12 15
4 Jatropa Curcas Jatrupa 1] &7 2 0 1] 1]
& |Terminalia Bellarica| Baheda Q 52 62 19 4 0
[ Zizyphus Jujuba Ber 0 ¥ 7 z 0 0

7 | Albizia Procera siras B3 25 37 9 2 0
8 | Prosophis Juliflora jaad 0 23 4 ¥ 0 0
9 Kiggelia Pinnata balam o 2 0 0 0 o

kheera

10 Aegle Marmelos belpatthar a 3 4 1 i] 0
11 | melia Azadirachta bakayan i} 12 k4] 5 2 3
11 Dalburgia Sisoo shisham 7730 981 38 59 13 5
13 | Pongamia Pinnata Kanji | 6363 419 117 57 20 4

5 s R AR S o rm s s a L]
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14 | Terminalia Arjuna Arjun 200 (‘m 7 3 0 G
15 Ficus Lacor Pilkhan 2218 e 4 1 o 1
16 Syzigivm Cumini Jamun 785 12 3 i 8 1)
17 | Acacia Auriculformis|  Akesia 2000 215 4 0 0 o
15 Pterospermum Kanak 170 o 0 0 0 0
Acenfolia Champa
19 | Bauhinia Parviflora | Kachnar 700 14 34 24 0 0
20 Eucalyptus Eucalyptus | 2000 38 63 47 15 1
21 | Tectana Grandis Sagaun 1918 276 45 8 0
22 C.Siamia kesiya 100 36 1 10 2 0
syamiya
23 | Azadirachta Indica Heem 20 22 11 17 5 0
24 Holoptelia Chilbil 949 [ 1 0 0
integrifolia
25 | Ficus Bengalensis | Bargad 55 0 0 0 3
26 Ficus Religiosa Peepal 125 13 2 0 0 4
27 | Acacia Nilatica Babool 20 14 1 0 0
28 Others pther 196 114 94 58 17 0
Total 75142 (2828  [695 142 102 55
ISub Total (No of Trees.) 29164

5. Working plan prescription for the forest land proposed for diversion :

Strip Plantation working circle.

6. Brief note on vulnerability of the forest area to erosion : Mo Soil Erosion.

Approximate distance of the proposed site for diversion from boundary of forest(in km.) : 0

8. Significance of the forest land proposed for diversion from wildlife point of view

{i).  Details of wildlife present in and around the forest land proposed for diversion : Ho

national park, wildlife sanctuary, biosphere reserve,tiger

Whether forms part of
wildlife migration corridor etc. : No

ii). .
(W) reserve, elephant corridor,

whether the forest land proposed for diversion is located within eco-sensitive
zone(ESZ) of the Protected Area notified under Wildlife(Protection) Act, 1972 {(Hote:
(i) |, case, ESZ of a Protected Area is not notified,then, 10kms distance from boundary

of the Protected Area should be treated as E5Z): No
Wwhether any national park, wildlife sanctuary, biosphere reserve, tiger reserve,
{iv). elephant corridor, wildlife migration corridor etc., is located within 1 Km, from

boundary of the forest land proposed for diversion : Mo

wWhether any rare/endangered/unique species of flora and fauna found in the area:

) o

Details of any protected archaeclogical/heritage site/defence establishment or any other

impertant monument located in the area, if any

(i Whether any protected archaeological/heritage site/defence establishment or any
other important monument is located in the area : Ng

10. Comment as to the reasonability of the extent of the forest land proposed for diversion

Fatch Wise Details

S.no PDistrict Name  Nillage Jrea(in ha.) |khasra [KmL file [Present Owner file

hnpe tforesiscloarance. niz.infPanliRepor_A. aspx? pid=F PAURROADM 211972021

g T W
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{ik.
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(i}.

11. Details of violation(s), if any ,committed

1 051||:rw Farm A Parl 1l

Whether the requirement of forest land as proposed by the user agency is
unavoidable and bare minimum for the project : Yes

Whether any work in viclation of the Act or guidelines issued under the Act has been
carried out ; No

12. Whether work in violation is still in progres(Yes/Na} : NIL

13. Details of compensatory afforestation scheme

Patch wise details of non-forest or Revenue forest land to be provided by User Agency for

CA
1 Lalitpur BAGHORA 7.66 B10/3AND 817 | ) “X
2 Lalitpur BAGHORA 17.7 15,16 AND17 | () "L
3 Lalitpur KAPASI 16 251 (&) “L
4 Lalitpur jakhlan 20.3 60674 @ {
5 Lalitpur jakhlon 9.74 532/1 [ i
6 Lalitpur jakhlon 2.4 523 [ L
7 Lalitpur jakhlon 18 752 (&) s
8 Lalitpur dhoujhari 2.24 30212 (&) )
9 Lalitpur dhoujari 90.5 17 @ 2
10 Lalitpur dhoujeri 30.2 26 & b4
1 Lalitpur baghora 6.71 739 and 740 @ T
12 Lalitpur baghora 8.1 228 (€ h

(i).

(iii).

(iv).

{iv).

Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A.

=3

prepared by using DGPS or Total Statien: “ L

Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for

C.A: "X

Copy of CA scheme details: NA

Copy of CA scheme details: NA

Additional information Details

Patch wise details for Degraded Area {To be earmarked by DFO)

5. No, Documents IRemarks

1 1 Kshtipurak Praman Patra
2 1 Laambhawit Praman Patra
3 '1 Mo wildlife Praman Patra
4 =3 No wildlife Praman Patra

L 5 i MNo work started Praman Patra
6 'j; NPY Praman Patra
7 “J'.,; Stambh Praman Patra

r 8 "_}; FRA Praman Patra
9 "‘1_1 Van Swroop Praman Patra
10 = Sanyukt mirikshan report
n L DFQ Site inspection GZB

Division 2. : Social Forestry Division Meerut

ntips .fﬁomaisc!&arancn_mc.mam IRepari_A.25px7? pld=FPUP/IROADM 211972021
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1. District wise area to be diverted in the division

. Mo,

District

Area(ha.)

Neerut

84.6

Tota

|

4.6

(

1)

Density of vegetation

4. Details of Vegetation available in the forest land proposed for diversion

S. Mo, Area(in ha.) Density Feo-Class
1 4.6 0.4 Eco 3
Total. 4.6

(i) Species-wise local/scientific names and girth-wise enumeration of trees at FRL

:I.a. Seientific Mame  |Local Hame {;:J:]crn. {63;};m' g:]‘};m. {1‘9113;,.:“1, ?:J}cm. (=150}cm.
L] Acacia Catechu kher 1327 | 426 69 9 2 0
- 1 Acacia Nilotica Babool 0 2 0 0 0 0
3 | Albezzia Labbeck Siris 195 113 20 19 20 21

1 [IE Bombax Ceiba Semal 159 152 91 82 58 109

11l 5 | Ailanthus excelsa Aroo 2 14 13 17 4 20
6 | Alstania Scholaris Alostonia 0 0 0 0 1 i
7 | Azadirachta Indica Heem 71 29 17 13 7 3
8 Cassia Siamea | Kesiya Shemiya | 254 70 24 39 H 11
9 Cassia Fistula Amaltass 7 54 16 7 1 2
10 | Dalburgia Sisoo Sheesham 9810 1533 143 56 30 22
1 Eucalyptus Eucalyptus 4515 422 338 258 93 &6
12 Tooni Cedrela Tun ¥ n 3 1 3 0

. 13 Others Gutel 15 93 10 4 [0
14 Others Kathsagon 4444 919 106 50 16 3
15 | Meoringa oleifera Sehjan 383 2 3 0 0 0

. 16 Calistemon Botal Brush 0 1 g 0 0 0

Lanceolatus

17 | Tamarindus Indica Imali 32 0 1 a 0 0
18 Saraca Asoca Ashok 1 g 1 a 0 a

IRk Others Putranjeeva 2 0 1 0 0 0

| 20 Others Goolar 5 5 ] 2 1 8
21 Poplus Popular 0 3 a 0 0 0
22 | Psidium Guajava Amrood 3 4 0 0 0 0

' |[ 23 Butea tonosperma Dhak 0 1 0 0 0 0
24 Others Kadam 0 0 0 1 1 0
25 Others Keekar 1 0 0 0 0 0
26 Others Subabool 1 1 0 1 1 0
27 Others Kokat g9 113 19 3 ] 2
28 | Prosophis Juliflera | Prosopis juliflora] 93 455 214 181 103 57
9 Others Bisandu 5 5 1 0 0 0
30 Others Khajoor 1680 0 0 0 i) 0
31 Ficus Religiosa Peepal 1 1 Fi 0 1 9
3?2 | Dendrocalamus Bans 5400 0 0 0 0 0

Strictus
33 | Mangifera Indica Aam 4 36 57 38 14 19
34 | Melia Azadirachta Bakayan 15 io 7 7 1 1
35 Others Pilkhan i 6 & 0 2 4
36 | Aegle marmelos Eel 5 14 8 4 1 1
37 | Ficus Bengalensis Bargad 0 1 2 b 0 2
is Holoptolia Papdi 400 585 130 88 34 16
Integrifolia

3% | Pongamia Pinnata Kanji 10882 879 177 161 63 28
40 | Syzigium Cumini Jamun 6592 51 68 55 64 42_]

Pilps iforesisclearancs nicin/PanliRenort A.asprTpid=FPUPROADM21197/2021
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41 | Terminalia Arjuna Arfun 2115 92 95 137 98 71 |

42 Terminalia Baheda 473 15 25 17 8 1
bellenca ]

43 | Tectona Grandis Sagon 7179 1981 514 197 30 6

44 Others Ber 1 33 0 ] 0 ]

45 Others Rehta (Lisoda) ] 18 1 1 1 1

46 Delonix Regia Gold Mohar 637 1] 1 1 0 0 |

+7 Others Khadal Badal 0 4 0 o 0 0

{Badal)

45 | madhuca indica Mahuva 0 1 0 0 0 d

49 Others Shehtool 9 24 5 3 1 0

50 Others Aanvia 1 2 2 2 0 0

51 |Acacia Ariciloformis| | Acacia 125 32 6 0 0 0

Auricoliformis
52 oLhers Kachnar F 5 1 10 5
53 Others Jangal Jalebi | 952 6 1 0 0 3
Total 52993 [3308  [2654 1471 707 552
| [[5ub Total (No of Trees.) G685

'|5. Working plan prescription for the forest land proposed for diversion : strip plantation circle

6. Brief note on vulnerability of the forest area to erosion : no Erasion vulnerablity as such.

Approximate distance of the proposed site for diversion from boundary of farest{in km.) :
1

8. Significance of the forest land proposed for diversion from wildlife point of view

{(i}.  Details of wildlife present in and around the forest land proposed for diversfon : NA

. whether forms part of national park, wildlife sanctuary, biosphere reserye,tiger
(). reserve, elephant corridor, wildlife migration corridor ete. : Ho

Whether the forest land propoesed for diversion is located within eco-sensitive
zone(ESZ) of the Protected Area notified under Wildlife{Protection) Act,1972 (Hote:
(). In case, ESZ of a Protected Area is not notified,then, 10kms distance fram boundary

of the Protected Area should be treated as EST): No

Whether any national park, wildlife sanctuary, biosphere reserve, tiger reserve,
tivl.  elephant corridor, wildlife migration corridor etc., is pcated within 1 Km, from
boundary of the forest land proposed for diversion 1 No

) whether any rare/endangeredfunique species of flora and fauna found in the area:

Mo

Details of any protected archaeological/heritage site/defence establishment or any other
impertant monument located in the area, if any

Whether any protected archaeological/heritage site/defence establishment or any
other important menument is located in the area @ No

{i).

10. Comment as to the reasonability of the extent of the forest land proposed for diversion

[Patch Wise Details

E/14
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W
Wheother the requirement of forest Iandj QScd by the user agency is

. unavoldable and bare minimum for the project : Yes

11. Details of violation(s), if any ,committed

Whether any work In violation of the Act or guidelines jssued under the Act has been

(.
carried out 1 No

12 Whether work in violation is still in progres(Yes/No) : HIL

13. Details of compensatory afforestation scheme

{i). Patch wise details of non-forest or Revenue forest land to be provyided by User Agency for

Ca

5.no [District Hame  Millage Wrea(in ha.)  [khasra KWL file [Present Owner file
1 Lalitpur BAGHORA 7.66 810/3 AND 817 @ “
2 Lalitpur BAGHORA 17.7 15,16 AND 17 (» I
3 Lalitpur KAPASI 16 251 ( I
4 Lalitpur jakhlon 20.3 606/4 @ =
5 Lalitpur jakhlon 9.74 512/1 [ -1
6 Lalitpur jakhlon 2.4 523 (&) T
7 Lalitpur jakhlen 18 752 @ =L
8 Lalitpur dhoujhari 2.24 302/2 (&) i)
9 |, Lalitpur dhoujari 90.5 27 (&% i
10 Lalitpur dhoujori 30.2 26 [ i
11 Lalitpur baghora 6.71 _739 and 740 @ i
12 Lalitpur baghora B.A 118 @ 1)

(ii). Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A.
prepared by using DGPS or Total Station: “q

{iii}.  Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for
(o Sy &

{iv). Copy of CAscheme details: NA

(iv). CopyofCA scheme details: NA

patch wise details for Degraded Area (To be earmarked by DFQ)

Additional information Details

5 No. pocuments  |Remarks
1 1 chainagewise area calcutation meerut
2 "}“L_‘ forest land as per approved layout plan meerut
3 % muck disposal meerut
4 ",‘_ task force certificate meerut
5 ":E FRA certificate meerut
& ";_: joint survey report meerut
7 ""'J'L_ certificate of npy meerut
B - plant and Lree summery meerut
9 'f;_ cross section meerut
10 .Th;. girthwisc plant and tree summary meerut
1 - non lorest land as per approved layout plan meerut
12 e MEERUT rectified NPV calculation doc{ delete old one )
13 ";; additional npy undertaking meerut
14 ‘1 certilicate for perposal submission meerut
15 '“f,:,_ undertaking of flora and fauna meerut
| 16 " detailed plant and tree summery meerut

hitps Hlorestsclearance nic infPariiReport_A.aspA?pid=FP/UPIROAD/121197/2021

vi14
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17 =, npv calculation meerut

18 "'___ van savroap certificate meerul

19 ";": npv payment certificate meerut

20 "'J- Beneficiary village certificate meerut
21 'ﬂ: - npv calculation meerut

22 "‘E parisumpatt! nicman undertaking meerut
23 ‘{ plants summery meerut

24 "I-. sancluary national park certificate meerut
25 "',; van savroop certificate meerut

26 =1 TREE LIST MEERUT

7 o 1] npv payment certificate meerut

Givision 3. : Social Forestry Division Muzaffarnagar

3. District wise area to be diverted In the division

(. Mo. District preaiha.)
i 1 Muzaffarnagar 113.68
i Total 113.68
||| 4- Details of Vegetation available in the forest land proposed for diversion
|
i (i Density of vegetation
5. Mo, Area(in ha.) Density Eco-Class
| 1 113.68 0.3 Eco 3
l_ Total. 113.68

(ii) Species-wise local/scientific names and girth-wise enumeration of trees at FRL

|
s, N {0- K31- k61- 91~ (121-
' [Ine. Scientific Hame Local Hame 30)cm. [60)em. I'iﬂ]cm. 1200cm.  |[150)em. (>150}cm.
i 1 Psidium Guajava amrood 0 [ 1 0 0 0
i Cassia Fistula amaltas 8 124 105 124 52 16
3 Lagerstroemia arru 0 0 0 [ 2 0
i _ Parviflora
il 4 Terminalia Arjuna arjun 7 10 100 191 148 116
5 Saraca Asoca ashok 19 65 21 13 3 1
& Mangifera Indica aam 4] 1 19 17 T [
7 | embelica officinalis ambla 1 448 128 7 0 0
8 Alstonia Scholaris alestronia 0 0 0 0 1
9 Kiggelia Pinnata kanji i8 554 238 327 105 iB
10 | Bauhinia Parviflora kashnar 1 19 13 20 5 1
11 |Holoptelia integrifolia]  katsagon 167 1385 146 58 15 1
12 Artocarpus kathal 0 1 2 1 4] 1
Heterophyllus
13 Pterpspermum  [kanakchampa 3 10 0 0 0 0
Acerifolia
14 samania Saman casia semia 0 0 o 0 1 0
15 mharri kokal 93 FaR| 297 266 147 165
16 Acacia Catechu khair 8 150 67 16 1 1
17 Tabubia Avalanda gutail 0 10 13 0 2 3
18 Delonix Regia gulmahar 0 0 u] 1 1 1
19 Ficus Ragemosa gular 0 4 5 1 o 5
20 | Chukrasia Tabularis chakrasia 0 0 2 1 1] 1
1 Pine cheed ] 1 a 1 0 0

nitpsidorostsclaarance nic in/PanliReport_A.aspx?pld=FPIURP/ROADLM21187/2021
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| 22 Premula jungle jalebi FJ 19 19 9 4
13 Lagerstroemia jarul 0 2 o 0 3
Parviflara
24 | Syzigium Cumini jaumun 2 25 10 61 23 E1
| 25 Tani tun 0 1 1 ] ) 5
26 | Azadirachta Indica neem 1] b3 | 45 5 1 4
| 27 |Holopleha integrifolia papdi 144 1010 241 4 54 76
_'2_3 Ficus Myzorensis pilkhan 0 0 0 0 0 1
29 Ficus Religlosa peepal 0 4 3 3 1 20
30 Pterocarpus putranjeeva 1 2 1 2 1 3
Marsupium
n Poplus papular ] 0 3 3 2 11
32 | Melia Azadirachta bakayan 1 7 1" P 3 0
33 Acacia Nilotica babool 2 45 21 120 83 64
34 | Prosophis Juliflora filayati babul D ] 1 1 1 1
| 35 | Zizyphus Jujuba beri 3 15 12 0 1 1
36 Aegle Marmelos beel 7 &b 53 3 17 10
37 | Terminalia bellerica baheda 1 16 17 19 4 &
38 Calistemon bottle brush| 0 1 1 2 0 1
| Lanceolatus
39 | Melotus Philippensis | mulburruy 1 3 ¢ 0 0 1
40 Eucalyptus eucalyptus 5 171 335 500 in 324
41 Morus Laevigata shehtut 0 2 1 3 2 2
42 Dalburgia Sisoo sheesham 133 1183 303 118 134 73
43 Moringa oleifera sahjan 0 2 0 1 0 Fi
44 |  Tectona Grandis sagon 162 2307 415 74 22 8
45 | Albezzia Labbeck sirus 2 &1 54 82 58 75
46 Leucosceptrum sU babool 0 0 1 0 o 0
Canum Sm,
47 Bombox Ceiba seemal 0 [ 12 7 7 2
48 Samania Saman sain 0 v] 0 1 0 2
Total 811 B563 2860 2244 1226 1169
Sub Total (No of Trees.) 16873

as per plantation circle of working plan

5. Working plan prescription for the forest land proposed for diversion :

&. Brief note on vulnerability of the forest area to erosion : not vulnerable for soil ergsion

Approximate distance of the proposed site for diversion from boundary of forest(in km.) : 4

8. Significance of the forest land proposed for diversion from wildlife point of view

{i).  Details of wildlife present in and arcund the forest land proposed for diversion : nil

. Whether forms part of national park, wildlife sanctuary, bicsphere reserve tiger
. reserve, elephant corridor, wildlife migration corridor etc. : Ho

Whether the forest land proposed for diversion is located within eco-sensitive
zone(E5Z) of the Protected Area notified under Wildlife(Protection) Act, 1972 (Note:
In case, E57 of a Protected Area is nat notified,then, 10kms distance from boundary
of the Protected Area should be treated as EST): Ho

(i),

Whether any national park, wildlife sanctuary, biosphere reserve, tiger reserve,
elephant corridor, wildlife migration corrdor etc., is located within 1 Km. from
beundary of the forest tand proposed for diversion : No

{iv].

[Patch Wise Details
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1.

(.

! (i).

v,

(i}.

1 1 1-V|1'w|:1-|lllr"l-|'ﬂl'l.l|

wWhether any rare/endangeredfunique species of flora and fauna found 1 the area
Ho

Details of any protected archacological/heritage site/defonce establlishment or any olher
important monument located in the area, If any

Whether any protecied archacologlcalfheritage site/defence ostablishmenl or any
cther important monument is located in the area @ Ho

10. Comment as to the reasonability of the exteont of the forest land proposed for diversion

Whether the requirement of forest land as proposed by the user agency i3
unavoidable and bare minimum for the project @ Yos

11. Details of violation(s), if any ,committed

Whether any work in violation of the Act or guidelines Issued under the Act has been
carried out ; Ho

12, Whether work in violation is still in progres(Yes/No) : NIL

13. Details of compensatory afforestation scheme

Patch wise details of non-forest or Revenue forest land to be provided by User Agency for
CA

5.no District Name Willage Areafin ha.)  [khasra HML file [Present Owner file
8K Lalitpur BAGHORA 7.66 810/3AND 817 |  {) "L
2 Lalitpur BAGHORA 17.7 13 16 AND 17 (ﬂ ",':L_
3 Lalitpur KAPASI 16 251 @ -1
4 Lalitpur jakhlon 20.3 606/4 (&) o {
5 Lalitpur jakhlon 9,74 532/1 @ e !
3 Lalitpur jakhlon 2.4 523 (&) =
? Lalitpur jakhton 18 752 (v =
8 Latitpur dhoujharl 2.24 30212 @ 'j:
9 Lalitpur dhoujari 50.5 27 (&) 1
10 Lalitpur dhoujori 30.2 26 (& -
11 Lalitpur baghora 6.71 739 and 740 @ 1
12 Lalitpur baghora 8.1 218 @ 1
{ii). Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A.
prepared by using DGPS or Total Station: L
{iii).  Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for
Ca: =L
{ivl.  Copy of CAscheme details; '1
(ivl. Copy of CA scheme detalls: HA

Patch wise details for Degraded Area (To be earmarked by DFO}

Patch Wise Details
Compartment
Division  [Patchjarea(in Village Survey Mo, fany AL
5. Mo Name of PF/RFRange , : file of
Hame Mo, ha.) MHame Ho. dentification
ho patch

S i OIS T Faa Pl e B 6B arsm b m e g e e
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Forest 1
Division
Mirzapur

ow Form A Part Il

£4.00

GHAR! VAN
MLOCK

4 4
l".'.*'h.lr.‘

GHORI

6IL/5

GHORI VAH
BLOCK

Farest F
Mvision
MITZapUE

40,00

BABLIRA
CAMPARTMENT

Dramandganj

MAHUGADI

53K/8

BABURA
CAMPRTMENT-2

Forest 3
Imvision
Mirzapur

66, 50

DATI
CAMPARTMENT

Wyncdhamphal

SURYAWAR

63K/ 12

DATI
CAMPARTMENT-1

Social 8
Forestry
Division
Lalitpur

40.00

BALABEHAT

Gauna

BALABEHAT

54145

BALABEHAT

g 6 & @

Social 9
Forestry
Division
Lalitpur

20.0

SAHAPUR

Talbehal

SAHAFUR

5Kf12

SAHAPUR

@

Social
Forestry
Division
Latitpur

10

26.84

PAWA

Talbehat

PAWA

5K/M12

PAWA

@

Forest r
Division
Sonbhadra

4.7

MANCHI

manchi

MANCHI

63P/6

MANCHI C.M.B

Forest 4
Division
Senbhadra

18.5

PATHA

patna

PATHA

63P/6

PATHA
COMPARTMENT -&

Forest 11
Division
Sonbhadra

30.00

ROP C.N-2

churk

ROP

&63P/2

ROP C.N-2

10

Social 12
Forestry
Division
Lalitpur

13.3

BAGHORA KH-
1516 17 NFL

Bar

BAGHORA

54K/11

BAGHORA KH-15
16 17 NFL

g § §

1

Social 13
Forestry
Division
Lalitpur

5.21

BAGHORA KH-
739 740 NFL

Bar

BAGHORA

34K

BAGHORA KH-739
740 NFL

12

Social 14
Forestry
Division

Lalitpur

&N

BAGHORA KR-
228 NFL

Bar

BAGHORA
KH-228 NFL

S4k/11

BAGHORA KH-228
NFL

13

Social
Forestry
Dhivision
Lalitpur

16.00

KAPASI KH-251

Lalitpur

KAPAS|

4L

KAPAS| KH-251

14

Forest 5
Division
Sonbhadra

5.3

ROP

churk

ROP

63Pf2

ROF C.H.3

&

15

Forest &
Division
Sonbhadra

16.6

DEVRI

manchi

DEVRI

G3P16

DEVRIC.N, 3

¢

{i).

).

(i},
().
{v).

prepared by using DGPS or Total Station: 4

Ca: "L

of view?: Yes

Copy of CA scheme details:

Total Financial Qutlay for C.A: 92447614

Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A,

Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for

Whether the land identified by User Agency is suitable for CA and from managementpoint

tS. Mo,

Nocuments

IRemarks

_

hitps ieresiscloarance nic nParliReport_ A aspx?pid=FPURIROAD/121187/2021

T ———— =

11714
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(vi). Copy of cortificate regarding suitability of land identified for CA and from managemaont
point of view: "L
(viil.  Copy of detalled CA scheme including species to be planted,implementing agency,time
schedule,cost structure etc.: "I__'
Additional information Details

1 ol MOEF EDS COMPLIANCE 08aug2022

2 i all geo ref maps

3 ::; 2l toposheots

4 i 1] NFL VIP GO LETR LALITPUR |

5 = MOEF EDS 06-12-2022 COMPLIANCE

6 K moef eds 21.09.2021 compliance |

7 L 16873 TREE BADHAK SUMMRY MIN DIV ‘
i 8 e MORNA RANGE BADHAK TREE |
e =h MIN RANGE BADHAK TREE -'
o IEE = GUDGET NOTIFICATION MIN !
| L ¥ MIN DIV JOINT INSPECTION
: 12 . 1980 VACHNBADHTA :
! 13 1 MZN NOM FOREST AREA CALULATION
14 = MIN CAHINAGE WISE CALCULATION PF -,
F 15 "D MZN PRASTAY PARIKSHAN PRAMAN PATR
'. 16 e MIN VAN SWAROOP i '
. 17 t MZN 1980 ULLANGHAN N HONE i
! 18 T JANSATH RANGE BADHAK TREE ‘
N D =X MIN PLANTATION COST 3,
| 20 Pl 18 03.2010 MZN DIV i
N X = MIN NPY CALCULATION E.

22 "j.'; ROW MZIN DIV I

23 =15 JMZN FOREST AREA CALCULATION I
| 24 “L MIN KURSERY CO5T Ill
i 25 = MZM SANCTURY CALCULATION i
76 ‘j': FRA 2006 '[
i 27 i © D55 REPORT SOMEBHADRA AND LALITPUR DIV CA LAND |

78 =_:= moel eds 21.09.2021 compliance ':

14. District Profile

otal
B}
G hical Forest [forest Forest b f LAY "
ecgraf]:rm:a area of jprea Ho. of Land c:::r::: nt Forest fon-t
5. noDistrict I'«Idn'ruz-am'ﬂ'I ° the diverted |Approved including pensatory land ares
district {in il afforestation as fand
district pince L ases penal C.A. (in
ha.) : on{date] {in
{in ha.) (1980 (in (in ha.} ha.) ha.)
ha.) ’
1 pAuzaffarnagar 4008040 6199 | 121,928 L1 31967 0170742021 |339.67]17.50
Meerut 255000 6763 110.48 32 306.19 3140552021 | 2489 | 6.34
3 Ghaziabad 45060 651.30 60 48 18.16 0807 2021 18.16 | 4.48

13,

site inspection report of the DFO/CCF/Nodal Officer highlighting important facts pertaining to
the forest land

N 12114
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1 1\1’41 Form A Part 1l

h Ho, of )
Civisd fte ey, Limes Date O
vision Circle nspectedsile cite Bite inspection report Lisit
Hame
y msp{-:lcdﬂm ed -
Social MeeTut DFO Yes One - 16/04
Forestry Circle
Division Meerut
Meerut
=X D506/ 2021
Social  Baharanpur] DFO Yes One 2.
Forestry Circle
Division  Baharanpur]
Muzalfarnagar
JO7£2021
Saharanpurf  CF Yes One “L 2o
Circle
Baharanpur TRl
=,
Social Meerut DFO Yes One yu
| Farestry Circle
i Division Meerut
|| Ghaziabad
V 021
! Meerut CF Yes One 1 pofa7 i
i Circle

16,

!| Meerut =
[i (Specific recommendation of the DFO/CCF/Nodal Officer with(Part 11,111
? Part IV))

¥
L Specific recommendation of the DFO/CCF/Nodal Officer for acceptance or otherwise of the
K
. proposal with reason

r&;

ntos Maresisclaarance fic APartliRennd A asoxToid=FPIUPROADM ?1197r7021

Whether
Division Circle bﬁumme“dat{mﬂe\mmmendatiunLeasnn ICF
! aereed
Social Meerut DFO Recommended Recommended. "’k
Forastry Circle
Division Meerut
Ghaziabad
Social Meerut DFo Recommended |Maximize trans "1
Forestry Circle plantation to
Division Meerut minimize
Meerut cutting of
plantsftrees,
pillared
demarcation of
protected
forest
boundaries ,
maximize tree
cover along
PWD roads in
) meerut. try Lo
maximize
plantation on
between
existing kaccha
patri and
proposed
permanent
road
Social aharanpur] DFO Recommended |[RECOMMENDED s
Forestry Circle
Division  Baharanour
ffarnagarn |

1314
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1 1 ﬁw Form A Part 1l

Meerut cF Recommended |[The proposal Is - Yes
Circle recommended
Meerut in pubilic
interest
Kaharanpur CF Recommended |[RECOMMENDED -=;|- Yes
Curcle in Public
Baharanpul interest
Nodal Officer | Recommended |Recommended -
for appraval.
Specific recommendation of the State Government(Part V)
17.
Specific recommendation of the State Government for acceptance or otherwise of the
proposal with reason ( Part V) ﬁ
<tate ﬂecommcndationnemmmen dat{mRemmmendaﬂonRemarMSIgning_ Motk ﬂcatlnnﬂecummendation'
By Date Autharity Letter
Uttar | State Secretary | Recommended 17/08/2021 [1278/81] State | Mo Data L
| [Pradeshy 212021 | Govt,
[ 80O 123 | Officer
£2021 :
- Stage-l Clearance Report :
gesional = Fesomimendarion R PP o, fate of Stage- Clearance Letter i
Office By [Clearance [
Lucknow Regional Office @B/UPSO6F221/2021/FC 28/02/2023 ‘Z,. i'
15, Payment made by User Agency i
4|
Total Recieved | Uploadet
| [Proposal No. Application No. amount  [Amount ;ﬁ:ﬁmonﬁansacﬁon D z:re::::;:t Demand
Rs.) (Rs.) Letter
FE/UR/ROAD/ 121197/2021[ROAD1211972021209245530667]245531000820 Jan 2024RBI0212419665937UnionNEFT /RTGS| E
Bank | (Challan)
of
India B
| [FP7UP/ROAD/ 121197/2021[ROAD1211972021395[2267760002267 7600000 Sep 2023 182736 UnionNEFT/RTGY  J2)
Bank| (Challan)
or ]
India ! |
FP/UP/ROAD/ 121197/ 2021[ROAD1211972021278 26540000 | 26840000 [17 Aug 2023 84985 UnienHEFT/RTGS f_‘l__
Bank | (Challan}
of '
India | -
FP/UP/ROAD/ 121197/ 2021[ROAD1211972021237| 83160000 | 83160000 (21 Jul 2023 42619 UnionMNEFT/RTGS rg
Bank| (Challan)
of
India
13. Stage-ll Clearance Details
Clearance
Proposal Ho, Date of Stage-Il Clearance Proposal Status L etter
FP/UP/ROAD/121197/2021 Approved In-Pnnciple | Mo Data

Print

nips (loresisclearance. nic.inPanliRepor AaspxTpid=FFAJPROADM #1407 rand

14/14
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<N FTTLEr WEHTE _ ""'Tmﬁ .
i P, T O ST T o RoTeTeT HATET ‘g&gr_-;;ur:
AT AT, ST =
ient, Forest & Climnte Change
grinnunl Ofrice, Luclknosy
vl TOT STRET, Tl AT, e I L AL [ e TR PR e
- e kenaw-Z2 G024, Telelax-232 0606

4 (i Tl S oo, Sectpr=-T1, Allpme .
Heneir ¥ i 1n'nncﬁn'llm:’u‘p.umll,cﬂni

Torunndl: o er 1 - e Gatgow, i, oo
o5 wo &d /700 /06 /221/2021 / THOWO [a3e faeife: 28.02.2023

plinistery of T LT
Inteprated Re

e W

AT H,
afy 7o e,

e, 99 @ weery aiRa
T TS TG, 919 T, TS |
Online Proposal No. FP/UP/Road/121197/2021

freer: wterd wwor Rig, wigs wSE A0l B P g amR AT B B Uil fplo
339 51.810 W 163.40 B SFIG TOAIETTR I g % 113.68 20 WA g,
e AxG T WATT § 846 o WK Tt wd nfrare a1 Ui ¥ 247 ®O
R Ff awRrf @A 22298 B0 WA arfr @ AP waT e EIGHETIY
a7 WART % 16873 qEN, AXG I UANT H 66685 qer /ity vd MRETAE T T k
4164 &7 TG 25,000 GiE arerfq @l 1.12722 gt /it & Arer & argafa & wWa"
Ll
fgai® 01.02.2023

3RFTE, Towo F THIE 2478 / 11=41-FP/UP/Road/ 1211972021

TRIgg,

g SR f[agge wed ), Qowo YT B TAE 1278 / 81—2—2021-800(123) / 2021
froi® 17.08.2021 T ST TV TN I e T, PATe BRI TIROT # o (vRer) i, 1es0
aﬁam—za%afﬂﬁﬁmﬁmaﬂ?cﬂ?njﬁﬂﬁﬂnéeﬁr

IR @ Al 20022028 @AY S8 W 9Rfy (REC) I AW 49 & TE
(Agenda Item 2.3 U.P) Wity ¥ IR T o, SR W TfHRY (REC) ERT WH H
ﬁﬁﬁﬁfﬁﬁaﬁfﬁfﬂraﬁWﬁﬁﬁmﬂﬂﬁﬁﬁmﬁﬁﬁfﬁﬂﬁﬁﬁﬁéﬂ‘gﬁ%ﬁﬁ
e S T i, i e A @ P 8 o T St B I wef Bl < o
010 T 163.40 TP SIS FEIHCTR T FAA ¥ 11368 Fo Tfdr T, TEUE BYS a9 FAR A 84,
E%D?ﬁ%ﬁﬂﬁ@@ﬂmﬂﬁﬁmﬁﬂf%ﬂ?ﬁﬂ%ﬂﬂ‘ﬂ?{mﬂfﬁﬁﬁﬂz%%ﬂm%
gl @ it TN T AETUETTIR @ WAIT ¥ 16873 i, WS T WDIFT W 66885 /U U
mfSrETe a7 ST § 4164 98T Gd 25,000 UM SRR T 112722 oeft /el & oreE @ FFRT

Fﬁagﬁrﬁmﬁiﬁaamﬁmmﬂm%r—

1. Legal status of the forest land shall remain unchanged.

¢ taken up by the Forest Department over an area of 408.06 ha {41.22 ha
No.251/4, Village Kapasi, Range & District Lalitpur, 13.30 ha of Gata
Raar. District Lalitpur, 6.71 ha of Gaa No.228, Villace
521 ha of Gata No. 739 & 740, Range Buar, District
Lalitpur) and 366,84 ha degraded forest Iand (66,50 ha of Daati Compartment No.l {.:‘iun'm-nr‘r. Range
Vindhamphal, District Mirzapur, 40.00 ha of Babura Compartment No.l [h‘lnhuémhil. Ranga
District Mirzapur, 84.00 ha of Ghori Compartment No.2 (Jahdar), Range Patciar

r. 40.00 ha of Balabehat Ferest Block, Range Gauna. District Lalitnur, 2000 Loy of
26.84 ha of Pawa Forest Docs. Range

2. Compensatory afforestation shall b
non-forest land (16.00 ha of Gata
No. 15, 16 & 17. Village Baghaura, Range
Baghaura, Range Baar, District Lalitpur &

Dramundganj,
District Mirzapu
Shahpur Forest Block, Range Talbehat. District Lalitpur.
Talbehat, District Lalitpur. 18.00 ha of Compartment No.6. Pamna Forest Block, Range Patna. Distrig
Sonbhadra, 20.00 ha of Compartment No.2, Roup Forest Bleck. Range Churk. District Sonbhadra, 2 i:
ha of Compartment No3. Roup Forest Block, Range Churk, District Sonbhadra. 20.00 1'.;.I y

X ¢

I’—. P

e e e e S e e
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Compartment No.8, Machi Forest Block, Range Machi. District Sonbhadra & 20.00 ha of Compartment
No.3, Devri Forest Block, Range Machi, District Sonbhadra)} at the cost of the yser agency. As fa
possible. 2 mixture of local indigencus species shall be planted and moenoculture of amy speci
avoided.

ras
es may be

The non-forest land which is wnsitable for plantation should be taken up for protection and
assisted alTorestation in the available space using necessary cultural operation technique,

Itoad side plantation/block plantation should be taken up in any of the three affected districts
in the proposal to compensate for loss of tree cover.

The non-forest Iand of 223.00 ha in district Lalitpur proposed for CA shall be transferred and
mutated in the name of Forest Department and notified as RF/PF prior to Stage-Il approval,

The cost of compensatory afforestation at the prevailing wage rates as per compensatory afforestation
scheme and the cost of survey. demzreation and erection of permanent pillars if required on the CA land
shall be deposited in advance with the Forest Department by the project authority. The CA plantarion will be

maintained for 10 vears. The scheme may include appropriate provision for anticipated cost increase for
works scheduled for subscquent vears

The State Government shall charge th: Net Present Value (NPV) for the 222.98 ha forest area 1o be diverted
under this proposal from the User Agency as per the orders of the Hon'ble Supreme Court of India dated
30/10/2002, 01/08/2003, 23/03/2008, 24/04/2008 and 09/05/2008 in IA No. 566 in WP (C) No. 202/1995
and as per the guidelines jssued by the Ministry vide letters No. 3-1/1998-FC (Pt.1l) dated 18/09/2003. as
well as letter No. 5-2/2006-FC dated €3/10/2006 and 3-3/2007-FC dated 05/02/2009.

Revised amount of NPV as applizable as per orders dated 06-01-2022 and 19-01-2022 shall be
deposited by User Agency in this regard.

Additional amount of the NPV of the «iverted forest land, if any, becoming due after finalization of the same
by the Hon’ble Supreme Court of India on receipt of the report from the Expert Committee, shall be charged
by the State Government from the User Agency. The User Agency shall furnish an undertaking o this effect.

User agency shall restrict the felling of trees to 112722 trees/minimum numbers in the diverted forest land
and the trees shall be felled under the strict supervision of the State Forest Department and the cost of felling
of trees shall be deposited by the User Agency with the State Forest Department.

The complete compliance of the FR A, 2006 shall be ensured by way of prescribed centificate from the
concerned Disirict Collector.

Certificate of *No violation” of FCA from concerned DEOs shall be provided.

Plantation shall be raised on both sides of the road and median by the State Forest Department at the cost of
User Agency according to IRC guidelines and order passed by NGT in OA no. 27/2015 in the matter of
Babulal Jaju v/s State of Rajasthan and others dated 16.11.2015, Scheme for roadside plantation shall be
submitted.

Speed regulating signage will be erected along the road at regular intervals in the Protected Areas/ Forest
Areas.

The user agency shall provide suitable under / over pass in Protected Arca / Forest Area as per
recommendations of CWLW /NBWL / FAC / REC.

- User Agency shall obtain Environmer tal Clearance as per the provisions of the Environmental {Protection)

Act, 1986, if applicable.

The layout plan of the proposal shall nt be changed without prior approval of Central Government.

No labour camp shall be established on the forest land.

Sufficient firewood, preferably the alterate fuel, shall be provided by the User Agency to the labourer afier

purchasing the same from the State Forest Departinent or the Forest Development Carparation or any other
legal source of alternate fuel.
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16. The boundary of the diverted forest land shall be suitably demarcated on ground at the project cost, as per the
directions of the concerned Divisional Forest Officer.

17. No additional or new path will be constructed inside the forest area for transportation of construction
materials for execution of the project work,

I§. The period of diversion under this approval shall be co-terminus with the period of lease (o be granted in
favour of the user ngency or the project life, whichever is less.

19. The forest land shall not be used for any purpose other than that specified in the project proposal,

20, The forest land proposed to be diverted shall under no circumstances be transferred to any other agencies,
department or person without prior approval of Govt. of India.

31. The KML file of the area to be diverled, the CA areas, the proposed SMC work, the proposed Catchment
Area Treatment area and the WLMP area shall be uploaded on the e-Green watch portal with all requisite
details before commencement of works. '

(]
1

. Any order of Temporary Work Permission in case of linear projects for tree cutting and commencement of
wark as per clause 11.2 of FCA Guidelines shall be passed under intimation to Nodal office and this office.
Order of Temporary Work Permission have to be uploaded on PARIVESH Portal as well. Nodal Officer
will strictly monitor and ensure that no further activity is carried out under such permission after the expiry
of one year from the date of issue of such permission.

23. Violation of any of these conditions will amount to violation of Forest (Conservation) Act, 1950 and action
would be taken as per the MoEF&CC Guideline F, No. 11-42/2017-FC dt 29/01/2018.

24. Any other condition that the Ministry of Environment, Forests & Climate Change may stipulate from time to
time in the interest of conservation, protection and development of forests & wildlife.

25. All the funds received from the user agency under the project shall be transferred/ deposited to CAMPA fund
only through s narivesh.nic.in.

26. The compliance report shall be uploaded on e-partal (hugps:/iparivesh wic.in/

After receipt of compliance report on fullillment of all ef the above conditions from the State
Government, proposal will be considered for final approval under Section-2 of the Forest (Conservation) Act.
1980, by this office.

The order for transfer of forest land 10 user agency shall not be issued by the State Government till final
approval order for diversion of forest land is issued by Government of India.
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